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ORDER
CP No. 1329|I&BPl NCLT/MB/ MAH/ 2016

On the Application moved by the Financial Creditor for an adjournment

on the groLnd related matter is pending before Hon'ble High Court of

Bombay, at request of the Financial Creditor, this petition is listed for hearinq

on 5.1.2018

sd/- sd/-
B.S.V. PRAKASH KUMAR

Member (ludi.ial)
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V. NALLASENAPATHY
Member (Technical)

Present:

SECTION OF THE COMPANIES ACT: I & BP Code 2016.


